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Present ; Hon'ble k'.3stice A.K.Chatterjee, Vice..Chairman. 

Hon'ble Mr-M.S.Mikherjeat Administrative Imber. 

ARUN KU(AR SEN 
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UNION OF INDIA & ORS. 

For the applicant : Pk.T.N.8endopadhyay, counsel. 
P..K8mndopedhyey,caunsel. 

For the respondents; Plrs.B.Ray, counsel. 

The applicant who was working as S.E.A. in the off ici 

of the Chief Eninaer (E*Z* )p  A.I.R. and T.hJ. Caljtta, 

has filed this application challenging the impugned order 

of his transfer at the office of the LPTV' Khagari 

Bihar# on various grounds. 	 . ••. 
Hearing the ld.counsal for both the partiesp we consider 

it appropriate to dispose of the applications at the stage 

of admission itself, with a direction upon the Sed.tezf* 

the Govt. of India, I9inistry of Information& Boadcastihg 

to treat the application together with the annexures as 

a representation for the reliefs claimed therein and to dispose 

it by passing a speaking orders which shall be comeunicated to 

the applicant, as s'oon as it is disposed of. 

The Q.A. and the 19,A *  thus stand disposed of. 

No order is made as to costs, 

(!.S.'I!Likharjee) 
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